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V- central adminioTrative Tribunal fRiNCiPAL ben:h

NE-V DELHI,

Q.A.Nfc .2230/92

Dated: 26th September^ 1996.

HON« BIE MR ,3 ,R .ADI'GE A/^MBER (A) ♦
HDN'BIE DR,A,VEDAVALLI MEMBER (j).

V

Gopal Singh ,
s/o Shri Mahavir Singh,
r/o Shop No,26 , New Municipal Market,
lodi Colony, New Delhi, ,..Applicant•

By Advocate* Ms .Kiran Chhabra proxy for Mrs .Rani

Chhabra ,

Versus

11^0 ug^" i^^^eiret ary.
Ministry of Te lecommunic ation,
Sanchar Bhawan,
Ne w De Ihi.

2, Sub-L!ivision Officer Telegraphs,
Bulandshahr ,,.. .Respo ndents

By Advocate: Ms.Pushpa Gupta, proxy for Shri MJ/.,

Sudan,

qrder(oral)

BY HON« BIE MR ,S .R ,ADI3£ MEMBER (A ),
He ard ,

2, Both parties agree that this case may
be disposed of with a direction to the respondents

that subject to the availabiUty of work, they
should consider the applicant's case for

re-engagement in preference to outsiders and

those with overall lesser length of service

in accordance with rules and instructions on the
Subject, Kfe direct accordingly,

3. The OA stands disposed of accordingly,^
No costs ,

<DR,A,\/£DAVALLI ) (S.T
/ug/ A^vlBERfTV

member (a).


